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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

L

—_

OATE OF ORDER 19~-01-1998,

R D S e gl i g W A ke W -

Between :=
B.Appa Rao
[ Applicant

And .

1. The Administration Officer,
SHAR CENTRE, SRIHARIKOTA,
NELLORE DIST - 524 124 (AP).

2., The Secrstary,
Department of Space-Government
of India, New Delhi.

v e Respondents

..

Counsel for the Applicant Shri Y.V.L.Narasimha Murthy

Counsel fof the Respondents : Shri V,.Rajeshwar Rao, GGSC

CORAM :
THE HON'BLE SHRI R.RANGARAJAN  :  MEMBER (A)
THE HON'BLE SHRI B.S.JAl PARAMESHWAR : MEMBER (J)

(Order per Hon'bls Shri R.Rangarajan, Member (A) ).
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(0rder par Hon'ble Shri R.Rangarajan, Memser (A) ).

Nore Por the applicamt. Even the applicant is not mresent.

Heard Sri V.Rajeshwar Raoc, standing counsel for the respondents.

2. The applicant was'an aspirant to t he post of TradaSmaﬁ-R

under the Raépondent No.l. He is an open markqt candidate sponsored
by the Employment Exchange fqr tha post aleng with 0£hers. He was
rot offered théihbbst. uThis‘D.A. ié filed praying for a direction
to the respondents to offefttha.post to t he applicant if the Tribunal

findéh?rom a perusal of concern,records from Respondent No.l that

r¢

_thé selection is proper/genuina.u We have called for the selection

i

proceedings, which was produced today. There were four candidates
interviewed,by the Selection Committee, One Sri'ﬁ;Thauitayyé was

first on the list d\for the post of Tradesman 'A'. The

applicant stands at Sl.No.S'in the list. As there was only one
vadancy, first on the pansl viz., Sri'Thauitayya'uas offered the.

post. Hence $ﬁaisaqueet-ef the applicanf cannot be treated as,
(: (}w—ﬂtﬂzbl: '

meritorious/ for appointment against that post., In view of that,

the D.A. is disposed of at the admissionsgage itself. No costs.

(The,selection proceedim s were perused and returned back) .
é2;x;l;/\fnjﬁ/ﬁgg::::::::: N~z <
(B.5.JAI-PARANE SHUWAR ) (R.RANGARAJAN) |
.,,fffa*”’ﬁgmber (3) Member (A)
Dated:19th_January, 1998. il

- h.
Dictated in Open Court. Vi k! }*~

YN 4

'éul/



‘h‘ﬁ 30 ]

bl - . -
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f. The Admlnlstratlon Dfficer, SHAR CENTRE, Srlharlkota

‘Nellere Dlstrict. L P o0 ) | ﬂ :
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2. The Secretary, Dept. af Space-Govarnmsnt of India,

New Dalhi, i . . . b
' i
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3?-Qne capy‘to Mr Y.V. L. NaraSLmha MUrthy,Advncate CRT Hyderabad; :

yd erabade s
§ '

4, Dne copy to Mr. u Rajeswara Raa,Addl.CGSC, CAT, |
_ 5. Ons copy to 0. RKA) CAT, Hydarabas, -

" 6. One duplxcata cepy, b . B i
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